I[N THE CEWIRAL ADMINISTRATIVE TRIBUMAL,JALIPUR BENCH,JALPIR.
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Date of Dacizion: 02.4.2002
OA 377/2002
Jagan Lal Meena, Sr.DJA (F) O/ Principal Gen2ral Manajer, ‘Teles-am
District, Jaipur (D.G.M. Maintenance).
.. Applicant

Versus
Union of India throuah Secretary, D2parcment of Tzlecom, Sanchar
Bhawan, New Delhi.
Chief General Manajer, Telecom Rajasthan Circla, Jaipur.

Principal eneral Manajer, Teleacom, Jaipar Distrist, Jaipar.
' . «. Respondants

-f )
& Je

CORAM:
HON'BLE MR.H.O.G0PTA, MEMBER (ALDM)

HON'BLE MR.M.L.CHAUHAN, MEMBER (JUDL)
ves Mr.P.N.Jatti

For the Applicant
For the R2spondents «eo Mr.T.P.Sharma

ORDER (ORAL)

The le2arned counsal
favouaranly
wants o

consel for the partias.
the respandents  are
and, therefora, he

Heard the lzarned

C _ for the applicant submits chat
' : consideringy the <case of the applicant
withdraw this OA at chis astage. Prayer .Jrantad.

as
The OA stands disposed of withdrawn.

(H.0.GUPTA)
MEMBER (A)

MEMBER (J)

o

———
—_—_———



